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1 2 3 4 5 6

9. J and K D 100 100 100

10. Karnataka D 0 3000 0

11. Kerala D 0 0 0

12. Madhya Pradesh D 0 0 0

13. Maharashtra D 3000 3000 5000

14. Manipur D 800 800 800

15. Meghalaya D 200 200 200

16. Mizoram D 400 400 400

17. Nagaland D 500 500 500

18. Orissa D 3000 3000 3000

19. Punjab NR D 0 0 0

20. Rajasthan D 300 300 300

21. Sikkim D 110 110 1 10

22. Tamil Nadu D 2000 2000 2000

23. Tripura D 100 100- 100

24. Uttar Pradesh ND 0 0 0

25. West Bengal D D 0 5000 5000

26. A and N Island D 25 25 25

27. Chandigarh D 100 100 100

28. Dadra and N Haveli D 80 80 80

29. Daman D 75 75 75

30. Diu D 50 50 50

31. Delhi D 500 500 500

32. Lakshadweep D 40 40 40

33. Pondicherry D 0 1000 1000

Total • D 36780 45480 44780

ND - There is no demand for edible oil in State/UT
NR - No response received.

IA Overseas Flights

* 129. SHRI E. AHAMED : Will the Minister of CIVIL 
AVIATION be pleased to state :

(a) whether Indian Airlines have overseas operation;

(b) if so. the domestic airports from where such 
overseas fl ights are being operated and the details 
thereof;

(c) whether the Government have received request 
from Indian Communities in Saudi Arabia to operate 
Indian Airlines flights to Jeddah, Riyadh and Deharan 
in Saudi Arabia; and

(d) if so. the steps taken thereon?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) Yes, Sir.

(b) Indian Airlines operates international services 
to 17 stations aborad from 10 airports in India.
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100 100 100 100 100 100 900
3000 0 3000 0 3000 0 12000

0 2000 0 0 0 0 2000
0 0 0 0 0 0 0

5000 5000 7000 7000 7000 7000 49000
800 800 800 800 800 800 7200
200 200 200 200 200 200 1800
400 400 400 400 400 400 3600
500 500 500 500 500 500 4500

3000 3000 3000 3000 3000 3000 27000
0 0 0 0 0 0 0

300 300 300 300 300 300 2700
110 1 10 110 110 110 1 10 990

2000 2000 2000 2000 2000 2000 18000
100 100 100 100 100 100 900

0 0 0 0 0 0 0
5000 5000 5000 5000 5000 5000 40000

25 25 25 25 25 25 225
100 100 100 100 100 100 900

80 80 80 80 80 80 72(5
75 75 75 75 75 75 675

50 50 50 50 50 50 450
500 500 500 500 500 500 4500

40 40 40 40 40 40 360
1000 1000 1000 1000 1000 1000 8000

47480 44780 49480 49480 52480 49480 424020

(c) and (d). Representations have been received 
for in t ro d u c t io n  of d i re c t  a i r l in k  from C a licu t to 
destinations in Saudi Arabia. Under the Air Services 
Agreement between India and Saudi Arabia, at present, 
both sides are entitled to designate one carrier each. 
Air India is operating under this entitlement A request 
for amendment of the Air Services Agreement to provide 
for dual designation, to enable Indian Airlines also to 
o p e ra te ,  has been  m ade  to the  Saud i A rab ian  
authorities.

[Translation]

Sugarcane Growers

*130. SHRI NITISH KUMAR :
SHRI PINAKI MISRA :

Will the Minister of FOOD be pleased to state :

(a) whether sugarcane growers in the country are 
facing grave financial crisis due to non-procurement of 
sugarcane by the Sugar Mills;


